
 

 

Action Taken Report 

 

In the matter before the Hon’ble NGT Order O.A No.909 of 2019 i.e. Sushant 

Tripathi, Akhil Bhartiya Yuva Sangathan, Gujarat President V/s State of 

Gujarat.  

 

1) Major points in complaint:  

Pollution caused by Devesh Paper Mill, Plot No. 422/3, GIDC Pandesara, 

opposite kanaiya DYG Mill, Surat-394221, Gujarat and causing dust/air 

pollution resulting in hazard to the inhabitants of the area. 

 

2) Direction:   

As per order dated: 31.10.2019 “ Let the Central Pollution Control Board 

(CPCB) and the Gujarat State Pollution Control Board (GSPCB) look into 

the matter, take appropriate action in accordance with law and furnish a 

factual and action taken report ”. 

 

3) Latest  status of the Industries:  

 

I. Regional Directorate (W) of CPCB and Regional Office-Surat of GPCB 

have  visited the unit with reference to verification on dated: 14.11.2019. 

and Date:19.11.2019.  

II. At the time of visit on Date:14.11.2019 the ladder and the resting platform 

provided in the stack was not as per the guidelines so after communication 

received from the unit through e-mail date:18.11.2019 regarding the 

repairing work is done and unit has started its operation the unit is again 

visited jointly on date:19.11.2019.  

III. Salient features of the  inspection report is as follows: 

 
 

a. M/s. Devesh Paper Mill is engaged in the manufacturing kraft Paper 

from waste paper  -2550 MT/Month  

b. During visit on date:14.11.2019 production and boiler (8 TPH) of M/s. 

Devesh Paper Mill were found non-operational and pulper motor was 

under repairing work.  

c. After receiving the communication regarding starting of production 

and boiler throgh e-mail date:18.11.2019 the unit is again visited 

jointly on date:19.11.2019. 

d. Provided stack attched to the boiler (8 TPH)  of M/s. Devesh Paper 

Mill has also been used by another unit named M/s. J. R. Sythetics Pvt. 

Ltd., located at the same plot (Plot no.422/3, 422/4, GIDC Pandesara-

394221), for also emitting the flue gas generated from its coal fired 

boiler of capacity 4 TPH and Thermopack of 2000U capacity. 

e. M/s. J.R. Sythetics Pvt.Ltd is enggaed in manufacturing of Dyeing & 

Printing of Art Silk Cloth-95,000 Meter/Day. 

 

 

 



 

 

 

f. Cyclone separator, Bag filter and wet scrubber are provided as Air 

Pollution Control Devices with the Steam Boiler (8 TPH) of M/s. 

Devesh Paper Mill. Where as Air pre heater, cyclone separator, bag 

filter and water scrubber are provided as Air Pollution Control Devices 

with the Steam Boiler (4 TPH) and Air pre heater, cyclone separator, 

bag filter and water scrubber are provided as Air Pollution Control 

Devices with the Thermopack of 2000U capacity of  M/s. J.R. 

Sythetics Pvt.Ltd. respectively. 

g. Stack monitoring and sampling is carried out from this common stack 

on 19-11-2019. The results are as under: 

 
Location PM 

(mg/Nm3) 
SO2 

(ppm) 
NOX 

(ppm) 

Common Stack attached to Boiler (8 
TPH) of M/s Devesh Paper Mill and 

Boiler (4 TPH) and Thermopack of M/s 
J. R. Synthetic Pvt. Ltd.  

 
664.19 

 
57.3 

 
178.22 

GPCB prescribed standards in CC&A  150 100 50 

 

h. Both the units are non-compling with the norms prescribed in  

Consolidated Consent & Authorization(CC&A). 

i. M/s. Devesh Paper Mill is maintaing ZLD condition as prescribes in 

CC&A by recycling back thre effluent generated in the process 

(Pulper). 

j. The Plastic Waste generated/removed from the process of M/s. Devesh 

Paper Mill is bailed and sent to cement unit.  

k. Gujarat Pollution Control Board hence issued closure direction Under 

Section 31(A) of the Air Act - 1981 vide letter No. GPCB/CCA-SRT-

2135/ID-55130/528486, dated 30-11-2019 to M/s Devesh Paper Mill. 

l. Gujarat Pollution Control Board hence issued closure direction Under 

Section 31(A) of the Air Act - 1981 vide letter No. GPCB/CCA-SRT-

462(3)/ID-20815/528488, dated 30-11-2019 to M/s J. R. Synthetics. 

m. For non compliance with respect to the air emission which is excess 

then Gujarat Pollution Board prescribed limit, Rs. Five lacs(5,00,000/-) 

Environmental Damage Compensation is imposed to M/s Devesh 

Paper Mill and M/s J. R. Synthetics individually.    

 

 

 

Encl:- 1) Report of Joint Inspection with Photographs (Annexure-A). 

2) Direction Under Section 31(A) of the Air Act – 1981 to M/s. Devesh Paper Mill 

(Annexure-B). 

3) Direction Under Section 31(A) of the Air Act – 1981 to M/s J. R. Synthetics. 

(Annexure-C). 
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REPORT OF JOINT INSPECTION CARRIED OUT AT M/S DEVESH PAPER MILL IN 

COMPLIANCE OF ORDER OF HON’BLE NGT, PRINCIPAL BENCH, NEW DELHI IN 

THE MATTER OF SUSHANT TRIPATHI VERSUS STATE OF GUJARAT [OA NO. 

909/2019] 

1.0 BACKGROUND 

 

Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi passed an order in the 

matter of Sushant Tripathi versus State of Gujarat [ OA No. 909/2019] on 31st October 2019 

(Annexure-I). The matter is based on the proceedings initiated by Hon’ble NGT on receipt 

of complaint from the applicant alleging that M/s Devesh Paper Mills is causing dust/air 

pollution resulting in hazard to the inhabitants of the area. Hon’ble NGT directed Central 

Pollution Control Board (CPCB) and Gujarat Pollution Control Board (GPCB) to look into the 

matter, take appropriate action in accordance with law and furnish a factual and action 

taken report in the matter. GPCB is Nodal Agency for this matter. 

 

In accordance to the order of Hon’ble NGT, the joint inspecting team comprising of the 

following officials from Central Pollution Control Board, Regional Directorate (West) [RD W)] 

of and Gujarat Pollution Control Board (GPCB), Regional Office- Surat, inspected M/s Devesh 

paper Mill, Surat, on 14/11/2019 and 18/11/2019: 

1. Ms. Kavitha B. V., Scientist – D, CPCB, RD(W), Vadodara 

2. Sh. Manoj Sharma, SSA, CPCB, RD(W), Vadodara 

3. Sh. Anantha N. S., SSA, CPCB, RD(W), Vadodara 

4. Sh. Dharmesh Rana, SLA, CPCB, RD(W), Vadodara 

5. Sh. M. B. Ahir, Scientific Officer, GPCB, Regional Office-Surat 

6. Ms. Manali B Desai, AEE, GPCB, Regional Office-Surat 

 

Sh. Ashish Tulsian, Director of the unit was present during the visit and provided the 

required information. 

 

2.0  ABOUT THE INDUSTRY: M/S DEVESH PAPER MILL  

 

M/s Devesh Paper Mill (hereinafter referred as the unit in the report) is located at Plot No. 

422/3, GIDC, Pandesara – 394221, a.: Surat City, Dist.; Surat, Gujarat. The unit is engaged 

in the manufacturing of krafy paper from waste paper. The process diagram is given as 

below: 
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Figure-1: Process Flow Diagram of Craft Paper Production 

 

Unit has obtained Consolidated Consent & Authorization (CC&A) from GPCB vide consent 

Order AWH-98560, dated No. 07/01/2019 (Annexure-I) for the production of following 

product: 

 

Sr. No. Product Quantity 

1 Kraft Paper 2550 MT/Month 
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CC&A has been issued to the unit in the name of M/s Natural Paper Mill, which is valid up to 

09/12/2023. Unit submitted request to GPCB to change the name of the unit from M/s 

Natural Paper Mill to M/s Devesh Paper Mill and GPCB has permitted unit to change the 

name as per request vide letter No. CCA-SRT-2135/ID-55130/501054, dated 04/04/2019 

(Annexure-II). 

 

3.0 FINDING AND OBSERVATIONS 

 

3.1 STATUS OF AIR EMISSIONS 

The inspecting team visited the unit on 14/11/2019 to verify the air pollution caused by 

the unit as directed in the Hon’ble NGT order dated 31/10/2019. It was observed during 

the visit that unit has installed a stack (chimney) of 37 m height for flue gas emission 

generated from the Boiler. Unit has installed and operating the coal fired Boiler of 

capacity 8 TPH for producing the steam used in paper manufacturing process. During 

visit it was found that stack mentioned above has also been used by another unit named  

M/s J.R. Synthetics Pvt. Ltd., located at the same plot (Plot No.:422/3, 422/4, GIDC, 

Pandesara – 394221), for emitting the flue gas generated from the coal fired Boiler of 

capacity 4 TPH and Thermopack of 2000U capacity.  

 

M/s J.R. Synthetic Pvt. Ltd.  has obtained CC&A from GPCB vide Consent Order No. 

AWH-104353, dated 01/10/2019 (Annexure-III) for the production of following 

product: 

Sr. No. Product Quantity 

1 Dyeing & Printing of Art Silk Cloth 95,000 Meters/Day 

 

As per the CC&A issued to M/s Devesh Paper Mill and M/s J. R. Synthetic Pvt. Ltd., have 

to install separate stacks. Unit has informed that it has submitted the undertaking to 

GPCB mentioning that M/s Devesh Paper Mill and M/s J. R. Synthetic Pvt. Ltd., will use 

common stack for both units and will be jointly responsible for any air pollution arising 

from both units. The copy of undertaking submitted by the unit is placed at Annexure-

IV. However, GPCB has not issued/granted permission for this arrangement of common 

stack to be used by said two units. Common stack used by both the units for flue gas 

emission after APCD is shown in Photograph-1. 
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Photograph-1: Common stack used for flue gas emission by M/s Devesh 
Paper Mill & M/s J. R. synthesis Pvt. Ltd. 
 

3.2 AIR POLLUTION CONTROL DEVICES (APCDs) INSTALLED BY M/S DEVESH 

PAPER MILL & M/S J.R. SYNTHETIC PVT. LTD., FOR CONTROL OF AIR 

EMISSIONS 

The following APCDs are installed with the boilers and the thermopack, at M/S DEVESH 

PAPER MILL & M/S J.R. SYNTHETIC PVT. LTD.:  

S. No. Unit Boiler/Thermopack APCD Provided 

1 M/s Devesh Paper Mill Boiler (8 TPH) Cyclone separator, bag 

filter and wet scrubber 

2 M/s J. R. Synthetic Pvt. Ltd. 

Boiler (4 TPH) Air pre heater, cyclone 

separator, bag filter 

and water scrubber 

Thermopack (2000 U) air pre heater, cyclone 

separator, bag filter 

and water scrubber 
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Photograph-2 shows the APCD installed at M/s Devesh Paper Mills and Photograph-3 

and Photographs-4 shows the APCD installed at M/s J. R. Synthetics Pvt. Ltd. 

 

Photograph-2: APCD installed at M/s Devesh Paper Mill 

 

Photograh-3: APCD (Water Scrubber) 

Installed at M/s J. R. synthetics Pvt. Ltd.  

 

Photograh-4: APCD (Bag Filter) Installed at 

M/s J. R. synthetics Pvt. Ltd. 
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3.3 STACK MONITORING AND ANALYSIS RESULTS: 

The CPCB and GPCB team visited the unit (M/s Devesh Paper Mill) on 14/11/2019 for 

carrying out the inspection. Production and Boiler (8 TPH) of M/s Devesh Paper Mill was 

non-operational during the team’s visit. Unit submitted the letter (Annexure-V) 

mentioning that the unit is non-operational 

 

 due to pulper motor repairing work and unit will intimate once the operation resumes. 

Hence, inspection team did not carry out the stack monitoring on 14/11/2019, as the 

flue gas of M/s J. R. Synthetic Pvt. Ltd., only was being discharged through the common 

stack. Subsequently, the unit sent a communication (Annexure-VI) through e-mail dated 

18/11/2019 stating that the repairing work is done and unit has started its operation.  

 

On receiving above communication from the unit, the joint inspecting team of CPCB and 

GPCB visited the unit again on 19/11/2019 and carried out the stack monitoring of the 

common stack attached to Boiler (8 TPH) of M/s Devesh Paper Mill and Boiler (4 TPH) 

and Thermopack of M/s J. R. Synthetic Pvt. Ltd. the analysis report of the sample 

collected from the above mentioned stack is given in the table below: 

Location PM 
(mg/Nm3) 

SO2 
(ppm) 

NOX 
(ppm) 

Common Stack attached to Boiler 
(8 TPH) of M/s Devesh Paper Mill 
and Boiler (4 TPH) and 
Thermopack of M/s J. R. Synthetic 
Pvt. Ltd. 

664.19 57.3 178.22 

GPCB prescribed standards in 
CC&A 

150 100 50 

 

As indicated in the above table, unit is non-complying with the norms prescribed in CC&A 

issued by GPCB for the parameters PM and NOX. 

 

4.0 OTHER OBSERVATIONS: 

 During the visit it was observed that the unit is maintaining ZLD condition as 

prescribes in CC&A by recycling back the effluent generated in the process 

(Pulper). 

 The plastic waste generated/removed from the process (pulper) is bailed and 

sent to cement unit (M/s Ambuja Cements Ltd., P. O. Ambuja Nagar, Tal.- 

kodinar, dist.- Gir somnath, Gujarat) for co-processing. 

 During visit to unit on 14/11/2019, observation was made by the inspecting team 

that the ladder and the resting platform provided in the stack was not as per the 

guidelines and it was not safe to climb the stack in that condition. During the 

second visit to the unit on 19/11/2018, it was found that the unit has made  
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Seclor-l0-A, Gandhinagar 382 010
Pf,one : (079123222425

10791232321s2
Fax : (079) 23232156

Websile' www.gpcb.gov.in

tPAD

DIRECTION UNITER SECTION TI(A) OF THE AIR (PREYENIION AND
CONTROL OT POLLUTION) ACT . T9ET EIRXINAI'TER REFERRED
TO AS THE "AIR ACT"I AS AMENDED FROM TIME TO TIME.

(l) WHEREAS y@ m havins e indBEial plant for the Imuf&turing of
KEft Popq l@ted fl Plo( No 422, , 42213. GIDC Pmd6.n_ 394221 Tali
Sural City, Dist Sut,

(2) AND WHEREAS lb€ Guj6!!l Pollution Control Boed has gtultd you

@tlgr u.lq tt pDvisio's oflhc \/lrd Acl vide cssat Orda No 9t550
daed 3l{l-2019 fd oFEtio of lh. industrial plmt for thc lmutat@
otabovc sid prodEls or tt..tovc siL silh +eific t rE! & @dilioIs.

(3) AND WHEREAS ydr itrdutry ws visired on l9ll-2019 uder S6tion
(24) of 'IlE Air (Pdmhm and Contrcl of Pouurioo) Act.l9El by
suhoriad oficeB ol the Boatd along with CPCB Olficials visiLd you
unit 6 pd dt@tim by Hon'bl€ NGT in qder O.A. No. t09 of 2019,
dat€d: 3 I .10-2019 dlms said vhir it *!s obr.ded rhat:

Yd @ naving cl,mm shck wirh lvrs I R Synthai6 withoul Elor

AElysis R.?ort of wdc @lleLd Em i){,l]rJM srat b.{w
borh mirs sh(M PM.664.19 mS^lml ( liniF 150 mg^ml),
NOx- 17E.22 ppm ( lihit- 50 ppm)

(a) AND VHEREAS loking lo hc obs.nation during lhe sid visil you hav.
violarcd prcvisims of th. Envnomdd las ed you e in non-
compliuE of the condttons gmnted to you.

L,nd.r fie c'rclmlrne, l, sBhrl Vcgd4 Senior ENircmeolal Enginer of lhc
Cuj@t PolluL'on contol Board hsue rhe di@cri6 uder S€criotr 3l(A) ofThc
Air (Prcv.nlion ed Conlbl of Polludon) Acr- l9E I 3 uder. -

I ) To prchibir y@ liom lh. lbove raid manuhcMing adiviry.
2) To cl@ thc oFElion ofyd indBtial plel d the .bov. m.nlio.d

3) To prohibit uy lind of lMuliE1uirg edvidq thbugi Captiv. Power
Plafl ed/d D. G. Sers

4) To direr rtc @Gm€d erhdir! to srop $pply or elet.riry (cx..pr

"r"s'" euf}€,9*trdi"lgt iw,gh,w i ", "tlSG90o1-2mB a ISO- 14001 - 2004 Cert ied olganielDn

Ou
tw
ar
d 
No
:5
28
48
6,
30
/1
1/
20
19



5)
6)
1)

8)

Provide sepamre sLlcks for jndividu.t u.n
UpgEde APCD to&hiMcpCB Nomr

l_al-e -:u,ta.9re T=_u: ro mnltor pM .nd Nox emkeon by preperryop aung the APCD iDsufled snd prc..ss oprimiarion ot boiler so ,sro metcPCB srandeds
Catbftre Ihe OCEMS inr.[.d for monireine pM

ll1l]rfl/ merer 
1nl 

prz c0h.a s Fr cipcB cuderfts ror zr Dun6Ruo b lf.mmit rhe otin. dala and video sEe.nint to crcB ed

e)

l,"ll,l_,*:.. o:r,,:r y nor cmpri.d. you m riabre ror pmsurro und.r\eLr,'n rrl, ol tlle A ir (pRtution md Conrrct of poflution t Ad - t98l
lf is ordq is issued sntu lpprowt of@mpcrmt surhoriw.

Gujrnt Pollur'on CmEol

(sus
sm'or EnvnomeDt!r EnSrner

NO: GPCB/CCA.SR T-2135 nlr- 55t30/

o 422,122A,
DC Prnd{h- 194221.

T.l: Sunl Ciay, Di(: Strhr
coPY 1o:I rl:8xj?riY€Enciner,(o&M)

-Uthra-NavsariRd.. 
Opp. Brrliboy & Co..rrsr. sudl. .... .... ......with s requ$t lo discomer rhe sopDt, f

gle phser wirh rhe imediak
plel M/s- Devsh papq Milt,

clDC Pod€le- i9422t
: Shr- ed inrmate to N

Ptot No 422, , 422/J,
Tali S@r City, Dier
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

SectoFl0-A, Gandhinagar 382 010
Phone : (079) 23222425

lo79) 23232152
Fax (079) 23232156

Websile www.gpcb.govrn

With o rcquBt to dism4l Ue supply of w6l.r wilh
lE im.diste effEt of lws Dev.sh Paps Mill, Plor
No a22, 4ZLB, GIDC Ped.se- 394221. Tal:
Suar City, Disti Smt md intimt. to us

You e di@ted !o vdiry dl dircctions ed follow
with leal authority for compliancB of aU dreotion
in @mplele ll]mq pl€e md rcpon for fudher

l. lh. RcSion.lOfficer,
G.P.C.B.-Sudr..........

cuj,mPollu on Conuol

(s

Clean Gujarat Green GuJarat
lsc9ool-2008 E lsc14o0l 2004 cdt6€d Olg.nislDnOu
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DIRECTION UNDER SECTION 3(A) OF TIIE AIR (PRX!'ENTION AND
CONTROL OF POLLUTION) ACI - T98T IEEREINAFTER REFERR.ED
TO AS THE gAIR ACT'] AS A]I4ENDDD FROM TIME TO T'IME.

(l) IVHERE{S you @ having d itrdu$dal llut for the noufochring of
Dyei.g and printing of an sill clot lmted at Plot No: 422R,422l4, clDC
Pmdesar4 Ta: Cho6i, Dist. Swt.

(2) AND WHEREAS the Cuj@t Pouuti@ Conrrol B@d h6 greEd you
conse uder the prcvisioB of the watq Acl vide mse Ords
No.104353 dar.d 01.10,2019 for o!ffition of the indBtrial ?let fd rhe
mMufacne of above sid !rcducts at the above site wilh specific lems &

(3) AND WHEREAS M/s Devesh Pape. mill (CPCB ID- 55130 ) wd visited
on 19-11.2019 uder Se.tion (24) of TIE Atr (Preve iotr md Controtof
Pollution) Acr- 1981 by authdird omceE of the Board ed CPCB ofiicisls
a ler diEclms by rion'ble NGT in ddd O.A. No- 909 of 2019
dt; 3 l.10.2019, dlmg said visit it ws obs*€d oMr;

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector10.A, Gandhinagar 382 010
Phone : 1079') 2322242s

(079\ 232321s2
Fax - (O79) 23232156

Websile: www gpcb gov.in

You &e having comon sr@k wiLh i!t/s Dwesb Paper Mill without

lrior @Irht orth€ Boud
AnalFir Report of snple collected totu common stack b€tw@
tDth uits slows PM. 564.19 msNm3 ( limil- 150 mg^,rml), NOi-
t?E.22 ppm ( limir 50 ppm),

(4) AND VHEREAS l@kdg 10 the obswatid duins the $id visit you have
violated !rcvisions of l]le Envirmmrll Isws d you de in non-
compliece of lhe conditioN gret€d 10 you,

U.de. tho circumstmces, I, SBhil ve8dd, Soior Envimmdtal Enginer of tho
Gujeat Pollurid Connol B@d isE ule direction D{rqr S@tion 3l(A) of The
At (PNotion and Control ofPolluliotr) Acltg8t 6 uds: -

D
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l)
2)

r)

To prcbbit you ftm the above said lmufactuing &liviry_
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To !rchibit my k'nd of ndufacturing activilies tkough Cprive powu
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Io diBr the commed rhoriry ro srop suppb or etecnic,ry ,excepr
sinCl€ nhase) md warersith the rmmediate effecr
Prcvide sep ate skcks for individual unit
Upg.ade APCD to &hieve c?CB nons.
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to meer CPCB shnd,rdc
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the At(pEventioD md ConEot ot po ulion, Acl - t98l
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